
SUB: TRAININO PROORAIAAAE - Nominotion of certoin Judiciol Ofticers to
participote in the Advonced CIS Troining Progromme scheduled to be held on

08.06.2019 ond 09.06.2019 (South Zone) ot Tomil Nodu Stote Judicial
Acodemy, Chennoi, conducted by rhe Hon'ble eCommittee, Supreme Court of
fndia, New Delhi - Relief Arrongements - Orders - Issued.

READ: High Court's proceedings in order Roc.No.19512019-CP5, dated 29.O4.2019

ORDER ROC.No .'t a i' /2019 -g.sPL.. DATE 05.2019

The High Court possed fhe following Orders:

The following relief orrangem e^ts ore ordered in respect of certoin Judiciol

Officers, mentioned in column number 2, who ore nominoted to porticipate in the Advonced

CfS Troining Progromme scheduled to be held on 08.O6.2019 ond 09.06.2019 (South Zone)

ot Tomil Nodu Stote Judiciol Acodemy, Chennoi, conducted by the Hon'ble ecommittee,

Supreme Court of fndia, New Delhi, in pursuance of the High Courl's Ptoceedings reod

obove.

NAAAE OF THE NOAATNATED OFFICER

WITH DESIoNATION
INCHAR6E ARRANGEMENT5

MADE DURING THE ABSENCE

OF OFFICER NOAAINATED FOR

TRA]NIN6 PROaRAAAA,\E

(3)

Sri B.V.L.N.Chokrovorthy, Speciol Judge for SPE ond ACB

Metropoliton Sessions Judge, Vijoyowodo, coses-cum-III Addl. Metropoliton

Krishno District. sessions Judqe, Vijoyowodo, Krishno

District

Sri 6.Bhupal Reddy,
Chief MetroPoliton
Vijoyawodo, Krishno District

r Addl.

Mogistrote, I Mogistrote,
lDitt.i.t.

Legal Services
Sri C.N.lriurthy,
Secreloty, District
Authority, Kodopo.

Prl. Senior Civil Judge, KodoPo.

Sri D.Yedukondolu, vil Judge, TiruPati,

Prl. Senior Civil Judge, Tirupoti, Chittoor Chittoor Dis'frict.

District

The officers mentioned in column number 3, will be inchorge ol lhe post/s

mentioned in corresponding column number 2, during the period of obsence of the obove

soid officers who ore nominoted to porticipote in the obove soid troining Progromme on

08.06.2019 ond 09.06.?019 at Chennoi.

On return from the troining progromme, the officers mentioned in column number

2, will rejoin duty in their respective posts.

lAddl. Senior Ci

5L
No

(1)

1

?

3

PROCEEDIN6S OF THE HI6H COURT OF ANDHRA PRADESH::AI{ARAVATI

(2)

Chiel Metropoliton
Vijoyawodo, Krishno

4.



// ? //

In cose lhe ollicers mentioned in column number 3 ore either on leove or for any

other reoson ore obsent from duty, the respective Prl. District ond Sessions Judges/Unit
Heods hove to moke olternotive inchorge orrongements in respect of the officers
mentioned in column number 2.

NOTE: The officers who ore nominoted for the obove troining progromme are hereby
permitted lo re|eve ond join duty by ovoiling octuol journey time for the
soid purpose.

REGI5TRAR oENERAL
FAC. REGTSTRAR (VT6TLANCE)

To

1. The officers.
2. The In-charge officers.
3. The Registror, fnformotion Technology-cum -Cenlrol Project Coordinotor, High Court

of Andhro Prodesh ot Amorovoti (with o request to instruct the concerned to uplood
the proceedings in the High Court's Website under general informotion).

4. The Prl. District ond Sessions Judges:
Krishno ot Mochilipotnom, Kodopo ond Chittoor.

5. The District Treosury Off icers:
Krishno ot Mochilipotnom, Kodopo ond Chittoor.

6. The Sub -Treosury Officers:
Vijoyowodo, Krishno District ond Tirupoti, Chittoor District

7. The Section Olticeesl Speciol Olficers Section, Computer Section, Vigilonce Cell,
B.Section, Work Review Cell, OP.Cell, E-Section, Dl Budget Section, Accounts
Section, High Court of Judicoture ot Hyderobod.

+5Pqre.

a


